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IN THL CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH

- AT HYDERABAD

Cp.76/98 in -
0A.547/95 dt,14.8.98

Between
Smt, B, Vijaya Rani : petitioner'
and

1. Sri N. Satyanandam

Te lecom Distréct Engineer
adilabad Dise,

Adilabad

2. Sri G. Satyanarayana
General Manager

Te lecommunications

warangal ¢ Respondents

Ceunsel fer the applicant $ S. Ramakrishna Rao
Advocate

V. Rajeswara Rao
oGSC

Counsel for the respondents’

Coram _
Hon. Mr. R, Rangarajan, Member (Admn.)

Hon, Mr, B.S5. Jal Parameshwar, Member (Judl,)

Order

Oral erder (per Hon, Mr. R. Rangarajan, Member (Admn.)

Heard Sri S, Ramakrishna Rao for the petitiener and

Sri V. Rajeswara Rao for the respondents.

The legrned counsel for the applicant submits that

reply has been issued by letter dated 28-7-98, A copy of

which was preduced which 1s taken on record.
in view of the above the CP 1is clesed. No costs.
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(R. Rangasrajan)

b Dated ¢ August 14, 98

Dictated in Open Court ﬂ;' )
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C.P,76/38

0A.547/95

Copy ta s -

1?‘ Sri NfSatyanandam, Telzcom District Enginzar, Adilabad Dist,

2i éri G.Satyanarayane, Seneral Nénagar, Tulecammunicatimns,
uarangal, ‘ '

3. One cepy te Mr, S;Ramakriéhna Rap, Advacate, CAT., Hyd.\

44 Ons copy te Mp,V,8ejesvara Ras, Addl.CGSC., CAT., Hyd,

5. One capy te D.R«(A), CAT., Hyd, ‘ |

6+ Ona duplicat.m cepy. .
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NE GRDER\AS TI Lials :

¢ Ii COURT.
CEAPARED BY 7 APPRIVED &Y
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IN THE CENTRZL ADMIMISTRATIVE TRIDUMAL
HYDERAZAD JENCH HYDIEZRA 34D

THE HON'SLE SHRD R, RANGARAJAN : m(A)

AND

THE HUN'OLE SHRI 8.5.2A1 PARAMESHIAR

M{J)

DATED; -. [J{ /@% (é%%g

SA5=R / JUDGMENT
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BRI qEiGiAg atmeye
Central Administiative Fibunal
f9% | DESPATCH

24 AUG 1998
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